I N THE SUPREME COURT OF | NDI A
ClVIL APPELLATE JURI SDI CTI ON

ClVIL APPEAL NO. 5897 OF 2006

Bl MAL KANTI CHAKRABORTY ... .. APPELLANT
VERSUS
SABI TA CHAKRABORTY ..., RESPONDENT
ORDER

Counsel appearing for the appellant states
that he has instructions to withdraw this present
appeal .

In ternms of his prayer, permssion is

granted. The appeal is dismssed as w thdrawn.

[A K. PATNAI K]

NEW DELHI
MARCH 18, 2010.
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